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(A Statutory Authority established under the Food Safety & Standards Act, 2006)
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Subject: Revocation of Suspension of Sophisticated Industrial Materials
Analytical Labs Pvt Ltd., New Delhi -reg
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In continuation to FSSAI Office Order of even number dated 01st February,
2022, the suspension of Sophisticated Industrial Materials Analytical Labs Pvt Ltd.,
New Delhi (FSSAI Reg. No. 3/N/FSSAI/2014) is hereby revoked with immediate
effect.

2. g 3 9&H WHR] & 3‘!@37[ q SR far Sirn %| This issues with

the approval of Competent Authority.
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(Sweety Behera)

e (IomERT STYRA)
Director (QA)

FSSAI, New Delhi
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1. Sophisticated Industrial Materials Analytical Labs Pvt Ltd, A-3/7, Mayapuri
Industrial area, phase-ii, Mayapuri, New Delhi-110064

Copy to:

1. State Food Safety Commissioners (All States/UTs)
2. All Authorized Officers and Designated Officers, FSSAI
3. CEO, NABL, New Delhi

Copy for information to:

PPS to Chairperson, FSSAI (HQ), New Delhij;

PS to CEOQ, FSSAI (HQ), New Delhi;

Executive Director (RCD), FSSAI, New Delhi

Director (Imports), FSSAIL, New Delhi-for necessary changes in FICS.
Regional Director, FSSAI regional Office

CITO FSSAI, New Delhi-for uploading on the FSSAI website
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